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NEFA Headquarters
501. Shri Rishang Keishing:

Shri Prakash Vir Sbastii:
Shri David Munznl:
Shri Sham Lai Saraf:
Dr. M. S. Aney:

Will the Minister of Home Affairs 
t e  pleased to refer to the reply given 
to Unstarred Question No. 1100 on 
the 4th March, 1980 regarding the 
location of NEFA Headquarters and

fa) whether any further action has 
been taken on the proposal;

(b) if so, the details thereof; and
(c) if no action has been taken, the 

iw rw n therefor?
The Minister of State in the Ministry 

o f  Home Affairs and Minister of Dc- 
t e e  Supplies in the Ministry of 
■tfence (Shri Hathl): (u> to (<).
Originally the NEFA Commissioner’’* 
afloe was proposed to be shifted to 
fte  interior of NEFA. The post of 
Oommissioner was, however, abolish
ed in 1963 and his office amalgamated 
with that of the Adviser to the Go
vernor of Assam. As the Governor is 
mponsible for the administration of 
I f f  A and is stationed at Shillong, it 
conduces to efficiency if the NEFA 
Secretariat including the Adviser who is 
Ma principal Secretary should also be 
at Shillong. Furthermore there is no 
•tt(A i) LS—5.

place inside NEFA which is at pre
sent more accessible to various Dis
tricts than Shillong. Taking all these 
factors into consideration it is propo
sed not to disturb the existing 
arrangements.

Committees headed by Shri Ravindra 
Nath, M.L.C. (Punjab)

5222. Shri Hart Vishnu Kamath:
Will the Minister of Home Affairs be 
pleased to state:

(a) whether his attention has been 
drawn to a report published in the 
‘Hindustan Times’ dated the 31st 
March, 1966, page 5 regarding one 
Shri Ravindra Nath;

(b) whether he is a member of seve
ral committees functioning under the 
aegis of the Minister of Commerce 
and|or other Ministers;

(c) whether in view of the serious 
allegations against him contained in 
the aforementioned report, Govern
ment propose to terminate his mem
bership of the Committees referred 
to in part (b) above; and

(d) if not, the reasons therefor?

The Minister of State in the Minis
try of Home Affairs and Minister ef 
Defence Supplies in the Ministry at 
Defence (Shri Hathi): (a) Yes, Sir.

(b) to (d). The information is be
ing collected and will be laid on the 
Table of the House.
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